
MA/051/00308/2019 
[Arising out of OA/051/00655/2019] 

 
Date of Order: 22.08.2019  
 
  Shri Abhijeet Kumar, ld. Counsel for the applicant. 
  Shri Prabhat Kumar, ld. Counsel for the respondents. 
 
  This MA has been filed for restoration of the above OA which 

was dismissed for non -prosecution on 12.07.2019. 

  Considering the reasons mentioned in the instant petition, MA 

is allowed. The OA is restored to its original position and number. Let the 

OA be listed on 16.10.2019 under appropriate heading.  

 

  [Dinesh Sharma]/M[A]                              [J.V. Bhairavia ]/M[J] 
 
Srk.  
 
 
 

 
 
 
 


